NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH
2" FLOOR, M.T.N.L. BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI
DAILY CAUSE LIST DATED 05.03.2021 (FRIDAY)
COURT — 1V (VIRTUAL MODE)
10:30 AM

In the Court of Hon’ble Mr. Justice Jarat Kumar Jain, Member (Judicial) and Hon’ble Mr. Kanthi Narahari,
Member (Technical)

For Admission (After Notice)

S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) | Subh Laxmi Colonizers Pvt. Ltd. Ashutosh Gupta

No. 14 of 2021 Vs.
Registrar of Companies and Anr.

2. Comp. App. (AT) | Shri Shyam Haribhau Sapkal & Ors. Gaurav Rana Hrishikesh Chitaley
No. 205 of 2020 | Vs.

The New Akot Cotton Ginning and
Pressing Company Ltd. & Ors.

For Hearing
3. Comp. App. (AT) | Hemanshu Jamnadas Domadia Keith Varghee Richa Sandilya-R1
(Ins) No. 623 of Vs.
2020 Central Bank of India & Anr.
4, Comp. App. (AT) | Registrar of Companies Kamal Kant Jha

No. 105 of 2020 | Vs.
AD Fin Capital Services India Pvt. Ltd.

With
5. Comp. App. (AT) | Registrar of Companies Kamal Kant Jha
No. 106 of 2020 | Vs.

Attractive Fin-Lease Pvt. Ltd.

With
6. Comp. App. (AT) | Registrar of Companies Kamal Kant Jha Abhishek Nahta
No. 115 of 2020 Vs.

Aquiss Pvt. Ltd.

With
7. Comp. App. (AT) | Registrar of Companies Kamal Kant Jha Abhishek Nahta
No. 116 of 2020 Vs.

Euro Asia Mercantile Pvt. Ltd.

With
8. Comp. App. (AT) | Registrar of Companies Kamal Kant Jha Arun Saxena
No. 117 of 2020 | Vs.

Nandal Finance and Leasing Pvt. Ltd.




02:00 PM

In the Court of Hon’ble Mr. Justice Jarat Kumar Jain, Member (Judicial) and Hon’ble Dr. Alok Srivastava,
Member (Technical)

For Hearing

9.

Comp. App. (AT)
No. 143 of 2020

Part Heard

Pralhad Hage & Ors.
Vs.
Shyam Sirur & Ors.

Surekha Raman

Sikha Tandon-R1
to R3

Durga Agarwal-R1,
R3 & R9

Shyam Kapadia-R7

With Ankoosh Mehta-R9
10. | Comp. App. (AT) | Pralhad Hage & Ors. Surekha Raman Sikha Tandon-R3
No. 227 of 2020 | Vs. Shyam Kapadia-R7

Part Heard

Shyam Sirur & Ors.

Samiksha Pednekar-
R9

03:00 PM

In the Court of Hon’ble Mr. Justice Jarat Kumar Jain, Member (Judicial) and Hon’ble Dr. Ashok Kumar Mishra,
Member (Technical)

For Hearing
11. | Comp. App. (AT) | Bishal Jaiswal Sandeep Bajaj Sanjeev Kumar-R2
(Ins) No. 385 of Vs. Pankaj Dhanuka-

2020

Asset Reconstruction Company (India)
Ltd. & Anr.

IRP

Copy to: -
By the order of Hon’ble Acting Chairperson

1. Notice Board -sd/-
2. Website: www.nclat.nic.in Registrar



http://www.nclat.nic.in/

